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IN THE CENTRAL AaaICSTRATI yE TRIBUNAL FIYDERABAD BENCH AT. HYDERABAD 

O.A.NO. 274/90. 
Date of Orders 4-10-93. 

Between: 	- 
M.v.Raghavaiah 

Applicant. 
and 

1. Govt.of India rep. by the Director, 
P & PM, IRRO Headquarters, 

Bang alore. 	- 	 - 
2.-The Controller, SHARyCentre, 

Sriharikota-124. 
3. Administrative Officer (Establishment) 

ISRO, SHAR Centre, Sriharikota-124. 
1spondents. 

For the Applicant. Mr.MbSurender Rao, Advocate 

For the Respondents: Mr.N.R.vraj, Sr.iSC. 

cORAM: 
THE HON' BLE NR.A. B.GORTHI - gMEMBER( AJI4N) 

AND 
THE HOW' BLJE MR.T.CHANDPASEICHAR REDDY : MEMBER(JUDL) 

The Tribunal made the tollowihg Order:- 

As none was present for the applicant on 28-9-93 
and even on the previous occasions,; the case was listed for disposal 
today. Even today there is none for the applicant. 

The case is therefore dismissed for default. 

Iputy Registrar1J 

To 	. 	PP&PM 	. 
The Director! Govt.of India, ,-
ISPO Headquarters, Bangalore. 
The Controller, SHAR Centre, Sriharikota-124. 
The Administrative Officer (Establishment) 

ISRO, SHAR Centre, Sriharikota-124. 
One copy to Mr. M.Surender Rao, Advocate, 17-119, 

Kamalanagar, Hyd-660. 
One copy to Mr.N.R.Levraj, Sr..035C.CAT.Hyd. 
Ohesparecopy.-  
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TYPED BY 	 CO1ARED BY 

9 .  
CHECKEr, B', 	 APPROVED BY 

±N THE CTR4L ADMINI STPaTI TRIBUNAL 
£RABAD )3ENCI• 	HYDEPABAD N 

THE EON' BLE M.R.JUTICE V.NEELADRI RAO 

/ 
AAD 

THE HON'BLE MR.&,B.GORTJ-{I 	:MEMI3ER(A) 

AND 

THE HQN'BLE 	 REpD 
MEMBER(J) 

AJD 

THE HON'BLE MFtLRANCARAJAN :MEMEER(A) 
--4 

Dated;t.k JO. 1993  

0 RDEE/je44F 

N .A/R . a/C . PNo 

O.A.No. 21\ 4;  

T!A.No.  

Admi-Ited and Interim directions 
issu d. 

Allow d. 

Dispo ed of with directions.. 

Dj-:i- sed. 

Disrnj sed as-  withdrawn. 

Djsmissed for default. 

Re jec-be4LQQe red. 
No order as to Costs. 
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